FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ILD HOUSING PROJECTS PRIVATE LIMITED

(FORMERLY KNOWN AS INTERNATIONAL LAND DEVELOPERS PRIVATE LIMITED)
RELEVANT PARTICULARS

Name of corporate debtor

ILD HOUSING PROJECTS PRIVATE LIMITED
(FORMERLY KNOWN AS INTERNATIONAL
LAND DEVELOPERS PRIVATE LIMITED)

correspondence  with the interim resolution
professional

15, Part 11, Gurugram-122001, Haryana, India
E-mail: ild.cirp@gmail.com

2. Date of incorporation of corporate debtor 28.07.2006
3 Authority under which corporate debtor is | ROC-Delhi
incorporated / registered
4, Corporate Identity No. / Limited Liability | U70109DL2006PTC151365
Identification No. of corporate debtor
5. Address of the registered office and principal | Registered Address: 611-A, Devika Tower 6, Nehru
office (if any) of corporate debtor Place, Delhi- 110019, India,
6. Insolvency commencement date in respect of | 29.02.2024
corporate debtor
7. Estimated date of closure of insolvency | 27.08.2024 (Being 180 days from the Insolvency
resolution process Commencement Date)
8. Name and registration number of the insolvency | Mr. Sanyam Goel
professional acting as interim resolution | Reg. No.: IBBI/IPA-002/1P-N0O0138/2017-2018/10397
professional AFA No. AA2/10397/02/111024/202898,
Valid Up to: 1 1th October 2024
9. Address and e-mail of the interim resolution | Unit No. 110, First Floor, JIMD Pacific Square, Sector
professional, as registered with the Board 15, Part 11, Gurugram-122001, Haryana, India
E-mail: goelsanyam@gmail.com
10. | Address and e-mail to be wused for | Unit No. 110, First Floor, IMD Pacific Square, Sector

act as Authorised Representative of creditors in
a class (Three names for each class)

I1. | Last date for submission of claims 14.03.2024
12. | Classes of creditors, if any, under clause (b) of | Yes
sub-section (6A) of section 21, ascertained by
the interim resolution professional Covered under section 5(8)(f) of the Insolvency and
Bankruptcy Code, 2016 i.e. Allottees under a Real
Estate Project
13. | Names of Insolvency Professionals identified to Mr. Naveen Singal

Mr. Sushil Kumar Singhal
Mr. Sunder Khatri

L) b —




14 (a) Relevant Forms and (a) Weblink: https:/ibbi.gov.in/home/downloads
(b) Details of authorized representatives
are available at:

(b) 1. Name: Naveen Singal
Reg No.: IBBI/IPA-001/1P-P01650/2019-
2020/12520
Add: 302, Tower 5, Valley View Estate, Gwal
Pahari, Faridabad Road, Gurgaon-122003,
Haryana
E-Mail: naveen singal@yahoo.co.in

2. Name: Sushil Kumar Singhal

Reg No.: IBBI/IPA-001/1P-P-01655/2019 -
2020/12536

Add: Basement C-10, Lagpat Nagar-111, New
Delhi-110024, South, National Capital
Territory of Delhi, 110024

E-Mail: ip.sksinghal66@gmail.com

3. Name: Sunder Khatri

Reg No.: IBBI/IPA-002/IP-N00437/2017-
2018/11191

Add: GF-124&113 World Trade Centre,
Babar Road, Lalit Hotel, New Delhi, National
Capital Territory of Delhi, 110001

E-Mail: sunder_khatri@yahoo.com

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the ILD Housing Projects Private Limited (Formerly known as International
Land Developers Private Limited) on 29.02.2024,

The creditors of ILD Housing Projects Private Limited (Formerly known as International Land Developers
Private Limited), are hereby called upon to submit their claims with proof on or before 14.03.2024 [Being
fourteen days from the appointment of the Interim Resolution Professional] to the interim resolution professional
at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a “class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as autho;';g?gﬁ
representative of the class Real Estate Allottees in Form CA. G

Submission of false or misleading proofs of claim shall attract penalties.

Date: 01.03.2024
Place: Gurugram (Interim Resolution Professional)

ILD Housing Projects Private Limited
(Formerly known as International Land Developers Private Limited)

Registration Number: IBBI/IPA-002/1P-N00138/2017-2018/10397

AFA: AA2/10397/02/111024/202898, Valid up to: 12/10/2023 to 11/10/2024
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Business Standard NEW DELHI | SATURDAY, 2 MARCH 2024

PRESS NOTE TO BE ISSUED FOR PUBLICATION IN NEWS
PAPERS FOR E-TENDERING

The Executive Engineer Jal Shakti Division Dehra invites following e- tenders on behalf of
Governor of Himachal Pradesh from approved eligible contractors for the following work
through e-tendering process:-

Name of work Estimated | Earnest | Time of
cost Money | Completion

Replacement of old pumping machinery in LWSS | 930000/~ | 18600/ | Three

Kasba Kohasan Chalali Phase-2" & LWSS Dhounta months

Beh under Sub-division Sunhet in Tehsil Dehra Distt.

Kangra (HP) (SH:- Centrifugal Pumping Machinery

LWSS Bagli Chalali Phase-2" at Node 2-3(Booster

stage i/c automation complete in all respect)

Replacement of old pumping machinery in LWSS | 620000/~ | 12400/- | Three

Kasba Kohasan Chalali Phase-2" & LWSS Dhounta months

Beh under Sub-division Sunhet in Tehsil Dehra Distt.

Kangra (HP)(SH:- Centrifugal Pumping Machinery

LWSS Kasba Bharoon at Node 2-3(Booster stage

i/c automation complete in all respect)

Last date of filling/ uploading the tender through e-tendering :- 05/03/2024 upto 4.00 P.M. The
tender form and
other detailed conditions can be obtained from the website www. Hpiph.org

Executive Engineer,
Jal Shakti Division Dehra
6519/2023-2024

FORM NO. 5

BEFORE DEBTS RECOVERY TRIBUNAL, ALLAHABAD
9/2-A, Panna Lal Road, Allahabad
(Area of Jurisdiction : Part of Uttar Pradesh)
Summons for filing Reply & Appearance by Publication
T.A. No. 14 of 2021

UCO Bank Applicant Bank
Versus

M/S SUPER DAL MILL & ORS. Defendants

To,

1. M/s Super Dal Mill Through its Proprietor Shri Avdhesh Kumar Sharma at
Village Maholi, Behind Jaigurudev Temple NH-2, Mathura.
lind Address: 472, Chaitanya Vihar, Phase-Il, Sector- 4 Vrindavan, Mathura.
2. Shri Avdhesh Kumar Sharma S/o Shri Prabhu nath Sharma, Proprietor
of M/s Super Dal Mill R/o 472, Chaitanya Vihar, Phase-Il, Sector- 4,
Vrindavan, Mathura. Defendants

In the above noted Application, you are required to file reply in Paper Book form in
Four sets alongwith documents and affidavits (if any), personally or through your
duly authorized agent or legal practitioner in this Tribunal, after serving copy of the
same on the Applicant or his counsel/duly authorized agent after publication of the
summons and thereafter to appear before the Tribunal on 19.04.2024 at 10:30
A.M. failing which the application shall be heard and decided in your absence.
Registrar
Debts Recovery Tribunal, Allahabad

Finova Capital Pvt Ltd

702,Seventh Floor ,Unique Aspire, Plot No 13-14 Cosmo Colony,
Amrapali Marg,Vaishali Nagar,Jaipur — 302021,Rajasthan.

APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE (For Immovable Property)

Whereas, The undersigned being the authorised officer of the Finova Capital
Private Limited, under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 and in exercise of
powers conferred under Section 13(12) read with rule 3 of the Security
Interest (Enforcement) Rules, 2002 issued a demand notice dated 18-07-
2023 calling upon the borrower Rahul Mittal S/O Sumant Prasad, Rakhi W/O
Rahul Mittal, Amrish Kumar S/O Yaspal Singh, to repay the amount
mentioned in the notice being Rs 20,49,114/- (in words Rs. Twenty Lakh
Forty Nine Thousand One Hundred and Fourteen Only) together with interest
from 13-07-2023 in 60 days from-the date of receipt of the said notice.
The borrower having failed to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned has taken possession of
the property described herein below in exercise of powers conferred on him/ her
under sub section (4) of Section 13 of the Act read with rule 8 of the Security
Interest (Enforcement) Rules, 2002 on this 28th day of February of the year 2024.
The borrower in particular and the public in general is hereby cautioned not
to deal with the property and any dealings with the property will be subject to
the charge of the Finova Capital Private Limited for an amount of Rs.
23,14,266/- and interest, chargesttill its realization.
The borrower’s attention is invited to provisions of sub-section (8) of section
13 of the Act, inrespect of time available, to redeem the secured assets.
All that piece and parcel of the immovable Property situated at Flat No-Gf-
2A, Ground Floor, Keshav Complex, Plot No18, Part Of Khasra No 1165
Mi,Loni District Ghaziabad UP. Total admeasuring Area is 60 Sq Yards. And
Owned by Rakhi Mittal which is having four boundaries

EAST BY : Building No17, WEST BY : Building No-19,

NORTH BY : Flat GF-1, SOUTH BY : Road

Date : 28/02/2024
Place : Ghaziabad, UP

-sd-
Authorised Officer
Finova Capital Pvt Ltd

FORMA

Public Announcement
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF ILD HOUSING PROJECTS PRIVATE LIMITED
(FORMERLY KNOWN AS INTERNATIONAL LAND DEVELOPERS PRIVATE LIMITED)

RELEVANT PARTICULARS
. |[Name of Corporate Debtor ILD HOUSING PROJECTS PRIVATE LIMITED
(FORMERLY KNOWN AS INTERNATIONAL LAND
DEVELOPERS PRIVATE LIMITED)
28.07.2006
ROC-Delhi

2. | Date of incorporation of Corporate Debtor
3. | Authority under which Corporate Debtor
is incorporated/registered

4. | Corporate Identity Number of Corporate
Debtor

5. | Address of Registered Office and Principal
Office (if any) of the Corporate Debtor

6. | Insolvency Commencement Date in
respect of the Corporate Debtor

7. | Estimated date of closure of Insolvency
Resolution Process

8. | Name and registration number of the
Insolvency Professional acting as interim
resolution professional

U70109DL2006PTC151365

Registered Address: 611-A, Devika Tower 6,
Nehru Place, Delhi- 110019, India,
29.02.2024

27.08.2024 (Being 180 days from the

Insolvency Commencement Date)

Mr. Sanyam Goel

Reg. No.:IBBI/IPA-002/IP-N00138/2017-2018/10397
AFA No. AA2/10397/02/111024/202898,

Valid Upto: 11th October 2024

Unit No. 110, First Floor, JMD Pacific Square,
Sector 15, Part Il, Gurugram-122001, Haryana, India
E-mail:goelsanyam@gmail.com

Unit No. 110, First Floor, JMD Pacific Square,
Sector 15, Part I, Gurugram-122001, Haryana, India
E-mail:ild.cirp@gmail.com

14.03.2024

Yes

Covered under section 5(8)(f) of the Insolvenc
and Bankruptcy Code, 2016

i.e. Allottees under a Real Estate Project

9. [ Address and e-mail of the interim
resolution professional, as registered

with the Board

.| Address and e-mail to be used for
correspondence with the Interim

Resolution Professional

| Last date for submission of claims

| Classes of creditors, if any, under clause (b)
of sub section (6A) of section 21, ascertained
by the Interim Resolution Professional

o

o

13.| Name of Insolvency Professionals identified
to act as Authorized Representative of Creditors
in a class (Three names for each class)

14.| (a)Relevant Forms and
(b)Details of authorized representatives
are available at:

1.Mr. Naveen Singal
2.Mr. Sushil Kumar Singhal
3.Mr. Sunder Khatri

(a)Weblink: https://ibbi.gov.in/home/downloads
(b)1. Name:Naveen Singal

Reg No.:
IBBI/IPA-001/IP-P01650/2019-2020/12520

Add: 302, Tower 5, Valley View Estate,Gwal Pahari,
Faridabad Road, Gurgaon-122003,Haryana
E-Mail: naveen.singal@yahoo.co.in

2. Name: Sushil Kumar Singhal

Reg No.:

IBBI/IPA-001/IP-P-01655/2019 -2020/12536

Add: Basement C-10, Lagpat Nagar-Ill,

New Delhi-110024,South, National Capital
Territory of Delhi, 110024

E-Mail: ip.sksinghal66@gmail.com

3. Name: Sunder Khatri

Reg No.: IBBI/IPA-002/IP-N00437/2017-2018/11191
Add: GF-124&113 World Trade Centre,

Babar Road, Lalit Hotel, New Delhi,

National Capital Territory of Delhi, 110001

E-Mail: sunder_khatri@yahoo.com

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the ILD Housing Projects Private Limited
(Formerly known as International Land Developers Private Limited) on 29.02.2024.

The creditors of ILD Housing Projects Private Limited(Formerly known as International Land
Developers Private Limited), are hereby called upon to submit their claims with proof on or before
14.03.2024 [Being fourteen days from the appointment of the Interim Resolution Professional] to
the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.

Afinancial creditor belonging to a ‘class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to actas authorised representative of the class Real Estate Allottees in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.

Sanyam Goel

(Interim Resolution Professional)

ILD Housing Projects Private Limited

(Formerly known as International Land Developers Private Limited)
Registration Number: IBBI/IPA-002/IP-N00138/2017-2018/10397

AFA: AA2/10397/02/111024/202898,

Valid up to: 12/10/2023 to 11/10/2024

Date: 01.03.2024
Place: Gurugram

M.P. ROAD DEVELOPMENT CORPORATION LIMITED
(Govt. of M.P. Undertaking)
45-A, Arera Hills, Bhopal — 462 011, Madhya Pradesh
Ph. : 0755-2527290, 2765205 (EPBX), Fax : 0755-2572643
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to submit the Technical bid as well as Financial Bid online only. The Addendum/Corrigendum
(if any) shall only be published on the website of www.mptenders.gov.in only. If holiday is
declared by Govt. of M.P. on the date of opening, the same will automatically be shifted to
subsequent working days.

MPRDC reserves the right to accept/reject any/all tenders without assigning any reason thereof.
M.P. Madhyam/114053/2024 MANAGING DIRECTOR

LIC Housing Finance Limited

L2dLIC HFL

C-98, Upasana Tower, Subhash Marg, C-Scheme, Jaipur Mob. No.:- 9414097092
LIC HOUSING FINANCE LTD
APPENDIX IV- (Rule 8(1)) POSSESSION NOTICE (For Immovable Properties)

Whereas The undersigned being the Authorized Officer of the LIC Housing Finance Limited, under the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 ( No. 54 of Act 2002 ) and in exercise of powers conferred under section 13(12) read
with rule 3 of the Security Interest (Enforcement) Rules, 2002, issued demand notice on below mentioned date calling upon the below mentioned
borrowers to repay the amount mentioned in the notice as given in the list here in below within 60 days from the date of receipt of the said notice.

The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned has taken
possession of the property described here-in below in exercise of powers conferred on him under section 13(4) of the said act and read with rule 8 of
the said rules on below mentioned date.

The borrowers in particular and the public in general is hereby cautioned not to deal with the property, and any dealings with the property will be
subject to the charge of the LIC Housing Finance Limited for amount mentioned in the list given below and future interest & expenses thereon. The
Borrower’s attention is invited to provisions of sub-section (8) of Section 13 of the Act in respect of time available, to redeem the secured assets.

Name of the Description of the Demand Outstanding

s.
No, Borgow:arrs]/‘{i/gaNrgfﬂﬂr Immovable Properties Notice Date Amount

. |Mr vaibhav Bansal (Applicant) ,Mr | All that part and parcel of the property | 16/12/2023 | Rs.53,73,843.91 (FIFTY THREE LAKH
Umang Garg ( Guarantor) and Mr. | bearing No.:- Flat/Unit.101, Ground Floor —| SEVENTY THREE THOUSAND EIGHT
Umesh Chand Kumawat Consl_r_nted_on PIDINO.14I]_8|141_, Spheme- Possession | quUNDRED FORTY THREE RUPEES AND
(Guarantor) Sukhija Vihar, Vill-Sirsi , Sirsi Road | Date | yNgTY ONE PAISA ONLY) under loan
Loan A/c: 320300009889 Jaipur. admeasuting 1400.00 sq feet built | 27.02.2024 | 5/ 320300009889 as on 16/12/2023

up area and Plot no 140 and 141 are and Interest & Expenses Thereon
bounded by - Plot No 140:- EAST- JDA ’
Land, WEST — 40 Feet Road, NORTH -
PLOT No. 141, SOUTH - PLOT No.-139,
Plot No 141:- EAST- JDA Land, WEST - 40
Feet Road, NORTH - PLOT No. 142,
SOUTH-PLOT No.-140
2. |Mr Vaibhav Bansal (Applicant) ,Mr | All that part and parcel of the property | 16/12/2023 | Rs 57,97,423.19 (Rs FIFTY SEVEN
Umang Garg ( Guarantor) and Mr. bearing No.: Flat / Unit.102, Ground Floor - LAKH NINETY SEVEN THOUSAND FOUR
Umesh Chand Kumawat| constructed on, Plot No.140 & 141, |Possession | jyNDRED TWENTY THREE AND
(Guarantor)) Scheme-Sukhija Vihar, ~Vill-Sirsi, Sirsi | Date | yyETEEN PAISA ONLY)under loan a/e
Loan A/c: 320300009880 Road Jaipur. admeasuring 1600.00sqfeet | 27.02.2024 | 320300009890 as on 16/12/2023 and
built up area Plot no 140 and 141 are Interest & Expenses Thereon
bounded by -Plot No 140:- EAST- JDA ’
Land, WEST - 40 Feet Road, NORTH -
PLOT No. 141, SOUTH - PLOT No.-139,
Plot No 141:- EAST- JDA Land, WEST - 40
FeetRoad, NORTH-PLOT No. 142, SOUTH
—PLOT No.-140
3.MR. MAHENDRA KUMAR | All that part and parcel of the property | 12/10/2023 | Rs.26,83,880.14 (Rs. Twenty six lakh
SHARMA (Applicant), MRS | bearing No- FLAT NO -603 , 6TH FLOOR, eighty three thousand eight hundred
SANGITA DEVI SHARMA ( Co | ELEGANT PARAM, LALAPURA, VAISHALI |Possession | eighty Rupees and fourteen paisa only)
Applicant) and SH JAGDISH | ENCLAVE YOZANA ,GANDHI PATH (WEST), Date UNDER A/C 320400007888 as on
PRASAD JANGID (GUARANTOR) | JAIPUR, FLAT CARPET AREA - 525.82 SQ | 27.02.2024 | 12/10/2023 and interest & Expenses
Loan A/c: 320400007888 FT, BUILTUP AREA - 630.23 SQ FT, SUPER thereon.
BUILT UP AREA - 839.58 SQ FT. FLAT IS
CONSTRUCTED OVER KHASARA
NUMBER-143/1,143/2, REV VILL-
LALARPURA, VAISHALI ENCLAVE
YOZANA, GANDHI PATH (WEST), JAIPUR
admeasuring 4441.16 Sq. MTS
4. |Mr. Vimlesh Pareek (Applicant) | All that part and parcel of the property | 13/12/2023 |Rs.30,10,142.75 (Rs.Thirty lakh Ten

*|Mr Vinod Kumar Agarwal bearing No -North part of House No.-827, —]thousand One hundred Forty Two and
(Guarantor) Loan A/c: Ganesh Nagar, Niwaru Road, Jaipur, |Possession [Seventy Five paisa only) UNDER A/C
320300003308 admeasuring 99.62 sq yards bounded by Date 320300003308 and Rs.15,58,514.63
Mr. Vimlesh Pareek (Applicant) | — EAST- 30 feet road, WEST - plot no 826, | 27.02.2024 |(Rs.Fifteen lakh Fifty Eight thousand Five
Loan A/c: 320300007618 NORTH - 30 feet road, SOUTH - remaining hundred Fourteen and Sixty Three paisa

partof plot only) UNDER A/C 320300007618 Total
Rs.45,68,657.38 (Forty five lakhs sixty
eight thousands six hundred fifty seven
rupees and paisa thirty eight only) as on
13/12/2023 and interest & Expenses
thereon.
For Property No.4: Possession notice dated 22.02.2024 issued by LIC HFL under loan account mentioned in Point No.4 stands withdrawn.

Date: 27.02.2024
Place: Jaipur

Sd./- Authorized Officer,
LIC Housing Finance Limited

MPRDC  ebsite : www.mprdc.gov.in, CIN : U45203MP2004SGC016758 S| 8 2 s K 2 s 1 M e 21 o WO Kz
NIT No. : 15475/642/MPRDC/Procu./2024 Bhopal, Date : 29.02.2024 $—arfrareumre Mfder dwr— 16/2023-24/RWD/CHATRA fadip— 29.02.2024
NOTICE INVITING TENDERS e-procurement TgRT ¥ Ffder smEfya & Srh 2
Madhya Pradesh Road Development Corporation Limited (MPRDC) Bhopal invites online & argsfrefra yrasferd IR ot BRSH
tender for following works. -y a;;@ﬂ_/ s B M 3 d JE— m it
s. Name of Work PAC/APC | Bid Security | Cost of Bid | Period of A Dl e e e (e -
No. (inRs. | (EMD)(in | Document | Contract (in 1 TP Tor el
Lakh) | Rs.Lakh) | (inRs.) Months) L (ch—4.130 Fpall) |
1. | Consultancy Services for Authority’s - 10.00 30,000/- | 30 Months 2 9ol | PIeIDY T T GEerheol
Engineer for Supervision of Fly overs/ - RwD/ ki (a°_§'160 )| T Ig
RUBs/ROBs in the state of Madhya 3 CHATRA/ | oot (3%71 s%ﬁ)?ﬂ ’ 1077.933 JATETR AT 15 e | werm
Pradesh on EPC Mode under MPRDC —1 STPKG/17/ Wﬁw o T T ’ [RNECIGEIN
(2nd Call). 4] 202324 | oR G a0 fed) 1 o ¥
2. | Upgradation and reconstruction work | 619.86 6.20 20,000/~ | 04 Months 5 AT W g B G GGEIBR
of Ladkui portion at Ch. 14+903 to Ch. L Gag] (ge;r%%oo f.) |
13+897 (length-1.00 Km.) on Kosmi- X TARTE 7%
Bhetrunda Ao, ) . ; it ;“ﬁr? (d.— 1500 o)
: : e 3 2. J9arsc H ffaer germ ‘— 07.03.2024
3. gton;;:uct;%r;m%f a'\t/“nl-?arlthgdg:i \/Sé(rzoomn 574.05 5.74 20,000/~ | 18 Months 3 ST TIRT 281 SR RIRY TF T — 13,03.2024 STURTE 5.00 99 T |
Narmadapuram- Pipariya road (SH-67) 4. §-TfaeT Tt 1 Ay O 7 - 15.03.2024 qafE 3.30 991 |
- : 5. 3—fIeT STHAT XAl ISIEIER BT AW UG Ul (— drRiuTed ARar, YT st faumr, st
4. |User fee Collecton on Guna-| 391.00 3.91 15,000/~ | 12 Months yaved, Tax, fedi ae, fera was, gavT |
Ashoknagar-Isagarh road in the State of 6. $—TIfIeT Yo BT grATY W — 06541-296208
Madhya Pradesh. faga STMN @ forg Jsrde www.jharkhandtenders.gov.in & 3w S wadr @ |
The dates for purchase, submission, etc. are mentioned in the key dates. Tender forms can be SIS sIfrdar
purchased online only up to 15:30 hrs. on 26.03.2024 for S. No. 1 & 15:30 hrs. on 04.04.2024 e SR T,
for S. No. 2, 3 & 4 of above work from website www.mptenders.gov.in. The bidders have PR 321066 (Rural Work Department) 23-24 (D) o gAvSd, ACT|

GOVERNMENT OF JHARKHAND
Agriculture, Animal Husbandry & Co-operative Department

(Co-Operative Division)
OFFICE OF THE REGISTRAR, CO-OPERATIVE SOCIETIES JHARKHAND, RANCHI
INTEGRATED CO-OPERATIVE DEVELOPMENT PROJECT (I.C.D.P.) CELL, RANCHI

Very Short e-procurement Notice
Tender Reference No:- ICDP/RANCHI/13/2023-24 DATE:- 01.03.2024

SL No. Name of work No |Estimated Value | Cost Of Earnest Time Of
Of | of Work (in Rs) | BoQ (in Money |Completion
Unit Rs) (in Rs) Of Work
01.| (i) | Construction of 500 MT Capacity 4,83,15,000.00
Godown in Lamps Of Districts 06 10,000.00 | 4,83,200.00
Gumla, Latehar and Khunti
(i) | Construction of 500 MT Capacity 4,83,15,000.00
Godown in Lamps Of Districts 06 10,000.00 | 4,83,200.00
West Singhbhum(Chaibsa)
(iii) | Construction of 500 MT Capacity 4,83,15,000.00
Godown in Lamps/Pacs Of 06 10,000.00 | 4,83,200.00 | 09 Months
Districts Gharwa
(iv) | Construction of 500 MT Capacity 4,83,15,000.00 | 10,000.00 | 4,83,200.00
Godown in Lamps/Pacs Of 06
Districts Dumka and Deoghar
(v) | Construction of 500 MT Capacity
Godown in Lamps/Pacs Of 10 8,05,25,000.00 | 10,000.00 | 8,05,300.00
Districts Hazaribagh,Chatra and
Koderma
(vi) | Construction of 500 MT Capacity
Godown in Lamps/Pacs Of 13 | 10,46,82,500.00 | 10,000.00 | 10,47,900.0
Districts Giridih and Godda 0
02. Date Of Publication of on Website 05.03.2024 AT 11:00 AM
03. | Last Date & Time of Submission of bids 12.03.2024 AT 05:00 PM
04.| Name & Address of Office Inviting State Monitoring Officer, ICDP Cell, Ranchi, Pasupalan-
Tender Sahkarita Bhawan Singh More Hatia, Ranchi. 834003
05. Contact No of Procurement Officer 7979760612, 7250895727
06. Bid document with details terms and conditions will be available online on e-tendering portal, http://
Jharkhandtenders.gov.in from 05.03.2024 at 11:00 AM to 12.03.2024 up to 05:00 PM. Bids must be
Submitted online only at the e- tendering portal http:// Jharkhandtender.gov.in on or before 05:00
PMon 12.03.2024. Tender Fee and EMD Will be received through online mode only. Bidders can use
internet banking facility for faster processing of tender fee and EMD. Alternatively, bidders can use
NEFT/RTGS challan generated for the tender from jharhandtenders.gov.in portal. Technical Bid
received online will be opened at 05:00 PM on 13.03.2024.
07. Estimate Cost May Vary.
08. Corrigendum/Amendment if any will be published only on the above mentioned website.

Sd/-
State monitoring Officer, ICDP Cell, Ranchi

PR 321071 Co-opretive(23-24)#D

Circle Sastra Office Jaipur Ajmer, 2nd Floor, PNB House RV R ol f (W A ]: Y VA1) 3
W) e el e e 4@ Plot NO. 2, Nehru Place, Tonk Road, Jaipur (302015)
el Tel: 7223906515, E mail: cs8244@pnb.co.in IMMOVABLE PROPERTY

E Auction Sale Notice for Sale of Inmovable Assets under the *Securitization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act 2002, read with proviso to Rule 8(6) & 9(1) with of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property
mortgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorized Officer of the Bank/ Secured Creditor, will be
sold on “Asis where is”, “Asis whatis”, and “Whatever there is” on the date as mentioned in the table herein below, for recovery of its dues due
to the Bank/ Secured Creditor from the respective borrower (s) and guarantor (s). The reserve price and the earnest money deposit will be as
mentioned in the table below against the respective properties.

PUBLIC NOTICE

General public is hereby informed that our client, M/s. Muthoot Finance Ltd. (GSTIN 32AABCT0343B1Z7), Registered Office: 2nd
Floor, Muthoot Chambers, Banerji Road, Kochi-682018, Kerala, India CIN: L65910KL1997PLC011300, Ph: +91 484-2396478,
2394712, Fax: +91 484-2396506 mails@muthootgroup.com, www.muthootfinance.com is conducting Auction of ornaments
(NPA accounts for the period up to 30.09.2022), pledged in its favour, by the defaulting Borrowers, as detailed hereunder. All those
interested may participate.
First Auction Date: 08.03.2024
Delhi-Shalimar Bagh (0249): BLS-87, MUL-8111, 8261, 8304, 8372, SRS-46, 67, 249, 255, 268, 270, TMS-16, Delhi-Rohini (0397):
MDL-2043, 2505, 2601, 2716, 2725, 2726, MUL-9187, 9240, 9527, 9615, 9634, 9642, 9804, 9858, 9892, MWS-4628, SRS-81, 161,
Delhi-Rohini D.C. Chowk (0559): MDL-1610, MEG-229, 231, MUL-6294, 6303, 6305, 6347, 6349, 6387, SRS-64, TMS-2,
Delhi-Pitampura (0615): MDL-941, MEG-259, MHL-180, MUL-4119, 4264, SRS-22, Delhi-Rohini Sector 11 (1100): MDL-2407,
2610, 2612, MUL-11604, 11642, 11773, 11826, 11963, 12051, SRS-49, 97, Delhi-Narela (1101): MAL-3941, MDD-60, MDL-1610,
1787, 3165, MEG-319, MOL-2359, MUL-11624, 12264, 12278, 12567, 12625, 12659, 12680, 12687, 12710, 12758, 12762, 12806,
12835, 12849, 13134, 13238, MWS-920, Delhi-Shalimar Bagh Bt Block (1125): MDL-1315, 1859, 1941, MUL-4595, 6272, 6344,
6397, 6419, 6422, 6431, 6510, 6532, SRS-17, 19, 120, 151, 161, Delhi-Kohat Enclave (1130): MDL-1161, 1163, MEG-183,
MUL-4848, 4858, 4859, 4860, 4869, 4875, SRS-60, 108, 110, 135, Delhi-Rohini Sector 7 (1150): MDL-753, 754, 1069, 1161, 1290,
1321, MEG-255, 276, MUL-4673, 4674, 4799, SRS-60, 72, 159, Delhi-Rohini Sector 16 (1152): MDL-3003, 3015, 3017, MEG-256,
388, 450, MUL-9979, 10052, 10480, 10518, 10524, 10558, 10570, 10597, 10606, 10611, 10647, 10740, SRS-87, 109, 128, 135, 210,
238, TMS-9, 16, Delhi-Mangolpur Kaln (1311): MAL-3142, MDL-1854, 2129, 2179, 2207, 2404, MEG-15, MUL-8307, 8869, 8987,
9016, 9059, 9136, 9168, 9174, 9218, SRS-42, 44, 51, 67, 210, Delhi-Budh Vihar (1387): MAL-5350, MDL-2476, 3533, 4427, 4871,
MEG-600, MUL-17920, 19657, 19882, 19920, 19946, 20024, 20067, 20102, 20120, 20142, 20307, 20372, 20428, 20511, 20588,
20629, 20630, 20706, 20707, 20782, 20850, 20989, 20997, 21032, 21115, SRS-75, 139, 199, 222, 224, TMS-1, Delhi-Rohini Sai
Baba Chowk (1389): MEG-84, 178, 180, MUL-3462, 3468, 3586, 3589, SRS-50, 51, TMS-7, Delhi-Raja Park (Rani Bagh) (1431):
MDL-1995, 3370, 3371, MEG-210, 411, MUL-6505, 6545, 6743, 6768, 6856, 6930, 7096, 7383, MWS-6102, SRS-79, 103, 197, 211,
Delhi-Prashant Vihar (1692): MUL-2710, 2714, 2724, SRS-46, TMS-3, Delhi-Bawana (1718): MDL-2160, 2172, MEG-298,
MUL-8498, 8580, 8595, RGL-1318, 1327, 1525, 1657, 1659, 1703, 1711, 1727, 1759, 1790, 1801, 1806, 1812, 1817, 1870, 1875,
SRS-7, 12, 41, 156, 176, Delhi-Rohini Sector 3 (1719): MDL-2634, 3009, MEG-275, 282, 434, MUL-10849, 10921, 10934, 10959,
11115, 11419, 11447, 11500, 11518, 11611, 11632, 11677, 11728, 11732, 11762, 11763, 11849, SRS-3, 13, 105, 123, TMS-7, WBS-20,
Delhi-Rohini Sector 15 (1938): MDL-1635, MEG-152, 280, MUL-5957, 6038, 6102, 6131, 6134, 6164, 6186, 6230, 6231,
Delhi-Alipur (2009): MDL-1051, 1058, 1059, MEG-206, MUL-3629, 5699, 5885, 5935, 5971, RGL-774, 959, 1174, 1355, SRS-35, 64,
68, 69, 77, 78, 96, Delhi-Sainik Vihar (2194): MDD-41, MEG-182, MHP-457, MUL-2713, 2913, MWS-1700, SRS-89, TMS-3,
Delhi-Rohini Pocket-C Sector-3 (2401): MDL-2100, 2242, MEG-257, MUL-6559, 6706, 6713, 6760, 6856, 6867, 6868, 6883, 6947,
6997, 7024, MWS-5703, SRS-7, 70, 111, Delhi-Badli (2410): MDL-529, 955, 1025, 1189, 1238, MEG-130, MUL-5514, 5832, 5948,
5971, 6125, 6166, Delhi-Pitampura MP-1 (2520): MAL-1426, MDL-1362, MUL-6586, 6769, 6787, SRS-17, 31, 43, 48, 49,
Delhi-Poothkalan (2521): MAL-4518, MDL-1856, 2467, 2617, 3143, 3283, MEG-560, 608, 661, MUL-17444, 17481, 17558,
RGL-2104, 2553, 2685, 2922, 2980, 3213, 3227, 3234, 3309, 3360, 3442, 3479, SRS-8, 254, 303, Delhi-Shahbad Daulatpur (2701):
MDL-1260, 1366, 1401, 1543, MUL-11767, 12261, 12594, 12616, 12894, SRS-4, 39, Delhi-Rohini Sector 5 (2745): MAL-3735,
MDD-77, MDL-1650, 3466, 3627, MEG-566, 584, MUL-11119, 11683, 12461, 12845, 13222, 13322, 13353, 13390, 13461, 13507,
13596, 13623, 13627, 13714, 13745, 13897, MWS-2834, SRS-14, 36, 56, 172, 173, Delhi-Rohini-Sector-24 (3696): MDD-48,
MDL-3326, MEG-371, 414, 653, 721, 736, MUL-14500, 14830, 15707, 15860, 15985, 15993, 16155, 16170, 16202, 16206, 16243,
16541, SRS-52, 53, 55, 56, 61, 71, 122, 126, 272, TMS-7, 25, Delhi-Haiderpur (3850): MDL-1150, MOL-1228, 1342, MUL-7319,
7554, 8072, 8157, 8276, 8312, 8483, 8723, Delhi-Mubarakpur Dabas (4480): MAL-895, MDL-884, 1178, MEG-56, 57, 119,
MUL-5922, 6105, 6140, 6209, 6253, 6428, SRS-30, Narela Bawana Road-Delhi (4503): MDL-667, MUL-3269, 3285, 3299,
RGL-421, 424, 480, 539, 586, Azadpur (DL) (5053): MAL-251, MDL-207, MUL-1236, 1461, 1759, 1781, 1849, 1893, 1926, 1976,
2025, SRS-21, Delhi Rohini Sector-18 (5108): MDL-309, 370, MEG-107, MUL-802, 886, 894, 931, 975, 1002, 1006, 1017, 1028,
1077, 1246
Second Auction Date: 09.03.2024, Auction Centre: Muthoot Finance Ltd., Regional Office Delhi North West, First Floor,
354/4205, Sant Nagar Chowk, Rani Bagh Delhi-110034
The auctions in respect of the loan accounts shown under the branch head will be conducted at the respective branches.
However please note that in case the auction does not get completed on the given date(s), then in that event the auction in respect
thereto shall be conducted/continued on Second Auction date at given auction centre, and further in case the said ornaments are
still not successfully auctioned on these dates then such auction shall be continued on subsequent days thereafter, at this same
venue. No further notices shall be issued in this respect.

Kohli & Sobti, Advocates, A 59A, First Floor, Lajpat Nagar-Il, New Delhi-110024
Note: Customers can release their pledged ornaments before the scheduled auction date, against payment of dues of our client.
Customer can also contact Email ID: recoverynorth@muthootgroup.com or Call on 7834886464, 7994452461,

SCHEDULE OF THE SECURED ASSETS
i A) Reserve i
Name of the Branch Description of the (A) Date of Demand notice u/s.| (A) ® ) Details of
. 13(2) of SARFAESI Act, 2002 Dateltime| the
Name of the Account immovable property (B) EMD/ Last Date of encum-
Name & Addresses mortqaged (B) Outstanding amount as on| of EMD D?posit E-auction| brances
of the Borrower/ /'Owner’s Name | c) possession Date uls 13(4) | (C) Bid known to
Guarantors (Mortgagors of SARFAESI Act 2002 ';;::gaif the
Account of propertyfies)  [(p) Nature of Possession (Dl.—un Se%l_lt"ed
Symbolic/Physical/Constructive| " pate & Time creditors
Ajmer Road Jaipur (041810) All the part and parcel of|A. 27/09/2022 A.1,19,30,400/-|19.03.2024 Not
Industrial Land & Building of Fp=p = g 33 16 03" on |B. 11,93,040/- From
M/S Green Farm Bio-Gen Limited M/S Green Farm Bio-Gen| ™ "> &»9%9»E%0 A 11.00 A.M Known
Registered Office: 2, Meghraj Market, Il;imi'ﬁjd consisting of land &|31.12.2023 + Further on 18.03.2024 m- 03 0-0
3rd Floor, Gandhi Chowk, Junagrah,|building, structures, . 3 .
Gujrat-362001 erections, installations, etc | Interest and until - |C. 10000/ P.M
M/S Green Farm Bio-Gen Limited %ituaged at Plgt no 1891 in| payment made in full D. 16.03.2024
Regional Office : H-1/54, Old Riico[GIDC-II, R.S No.3/P, at
Industrial Area, Bagru, Jaipur|Sabalpur, Village Dolatpura, C. 05.01.2024 from 10.00 A.M
(Rajasthan)-303007 Tehsil & District Junagrah,| D.Physical Possession to 02.00 PM
M/S Green Farm Bio-Gen Limited Gujrat. Admeasuring 1720.00
161, Beegees Arcade, 3rd Floor, 10th|Sd. Mtrs.
Block, @nd Stage, Nagarabhavi,|BoundedBy:
Bangeluru 560072 On the North by Road
Ms. Vimla Devi Jat, W/0 Shri Gopal Lal {On the South By Boundary of
Jat, (Guranantor/Mortgagor) E-44,|GIDC
Gautam Marg, Vaishali Nagar,|OntheEastby PlotNo 1890
Jaipur(Raj) 302012 On the West by Plot No
Shri Gopal Lal Jat S/0 Bhura Mal Jat|1892/1901

(Guarantor) E-44, Gautam Marg, Vaishali Nagar, Jaipur (Raj)- 302012

Shri Chavada Praful Kumar Hajabai S/0 Shri Hajabai D hai Chavada (G ) 85-1, Akshar Nagar, Vishvaraj Bangalows, Timbavadi
Bypass, Near Fulnatha Apartment, Junagarh, Gujarat — 362001, Ms. Kirti Choudhary W/0 Shri Kamal Choudhary(Guarantor) E-44 Gautam Marg,
Vaishali Nagar, Jaipur (Raj) — 302012, Shri Chavada Praful Kumar Haja Bhai S/0 Shri Hajabhai Desabhai Chavada (Guarantor) Bunglow No-7,
Manav Barasana Dhamtimbawadi, Junagarh, Gujarat-362015, Shri Chavada Praful Kumar Hajabhai S/0 Shri Hajabhai Desabhai Chavada
(Guarantor) 1st Floor, M M Complex, 80 feet Road, Papareddyalya Nagarbhavi, Banglore — 560072, Ms. Kirti Choudhary W/0 Shri Kamal
Choudhary(Guarantor) Opposite Power House, Shiv Colony, Malpura 304025

AJMER, NAGRA (416000) All that part and parcel of the|A) 13/10/2023 A) Rs. 10,88,000/- |19.03.2024| Not
Residential property of Sh.[gyRs41,04,183.21as |B)Rs.1,08,800~ | From lknown
ABHIIEET WALHOTRA 5/0| 02 CCT DIoPet) o SR a6 zras o) 108000 | Fu oo
Malhotra, consisting of land &|°n 31/12/2023 + pay (18.03.2024) to
Shri Abhijeet Malhotra s/o|building, structures, erections,|with further interest and | C) Rs. 10,000/ 03.00 PM
Sanjay Malhotra wstallati?‘r@ Ee\}\lcé ;ituatef JHFE expenses D) 16.03.2024
H.no-448, EWS, Sector-1, JP|House no 44g, , Sector-1,
Nagar. Madar Ajmer-305001|Nagar, Madar, Aimer Admesuring C)02012024 | From11.00 AW to
Rajasthan 45.00sq. mtr Bounded by D) Symholic Possession |03.00 PM
Onthe East by —Other House
Onthe West By —40 Ft Rasta
On the North By — House no 447,
Onthe South By 449
SANGANER (JAIPUR) 587300 All that part and parcel of the A) 12/10/2023 A)Rs. 08.04.2024| Not
SANDEEP TRADING COMPANY comme.rmal property of sh. B) Rs 65,12,729.60 37,21,100.00 From Known
1.M/S Sandeep Trading Company| Khemraj Chandak s/o sh. Lal|as on 31/01/2024 + [B)Rs.3,72,1107 14 gg am

Chand consisting of land &
building, structures, erections,
installations etc. situated at Plot
no 47,48,49,50,51,52,53,59,60,
61,62,68,69,74,75,76,77,78,79,
80,81,82,84,85,54,63,73 & 83
Khasra no 372, Ramraj Vihar

Yojana, Gram Kherva, Tehsil Pali, Dist. Pali Admeasuring 26052.56 sq. ft, Bounded by- On the East

by : As Per Deed, On the West by : As Per Deed, On the North by : As Per Deed, On the South by : As
Per Deed

payable with further
interest and
expenses

C) 03.02.2024

D) Physical

(06.04.2024) to
C) Rs. 10,000/- | 03.00 PM
D) 05.04.2024
From 11.00 AM
to 03.00 PM

(Through Proprietor Sh. Sharad
Salecha s/o Sh. Omprakash), 2.Sh.
Sharad Salecha s/o Sh. Omprakash
(Proprietor) of M/S Sandeep Trading
Company) Both are Resi. at: Add:- H-
1/102-B, 1st Floor, RIICO Industrial
Area, Mansarovar, Jaipur Raj (302020),
3.Sh. Sharad Salecha s/o Sh.
Omprakash (Proprietor of M/S
Sandeep Trading Company) Add:- A-

23, 2nd Floor, Block-A, Trimurti Apartment, Shyam Vihar, New Sanganer Road, Jaipur-302017, 4.Sh. Sharad Salecha s/o Sh. Omprakash
(Proprietor of M/S Sandeep Trading Company) Add:- A-190, Saraswati Nagar, Basni, 1st phase, Kum Bhagat ki Kothi, Jodhpur-342005,
5.8h. Khemraj Chandak s/o Sh. Lalchand (Guarantor & Mortgagor) Add:- 86, Parshvnath Homes, Nirman Nagar, Jaipur 302019, 6.Sh.
Khemraj Chandak s/o Sh. Lalchand (Guarantor & Mortgagor) Add:- 398, 4th C-Road, Sardarpura, Jodhpur 342003

TERMS AND CONDITIONS- 1. The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules
2002 and to the following further conditions: 2. The properties are being sold on, AS IS WHERE IS BASIS and “AS IS WHAT IS BASIS” and
“WHATEVER THERE IS BASIS”, 3. The particulars of Secured Assets specified in the Schedule hereinabove have been stated to the best of
the information of the Authorised Officer, but the Authorised Officer shall not be answerable for any error, misstatement or omission in this
proclamation., 4. The Sale will be done by the undersigned through e-auction platform provided at the Website
https://www.mstcecommerce.com on above mentioned date as per timings mentioned in the table., 5. For detailed term and conditions of
the sale, please refer 1) https://www.ibapi.in, 2) http://www.mstcecommerce.com/, 3) www.pnbindia.in

Date: 29.02.2024 STATUTORY 15/30 DAYS NOTICE UNDER RULE
Place- Jaipur 8(6) & 9(1) OF THE SARFAESI ACT, 2002

Authorized Officer,

Punjab National Bank, Secured Creditor




AN BTSN BIE-id fo. SR S,
_NH el TS, A5 e —110002

2002 P #IRT 13(2) B T&d
AT Afew

T8 AT A AefeaRad HoiaRi / SHFRRT D SdT/ITa! ST W &1 T8 0T el & forg gern i &1

YA 39 AT B A F 60 Al & sfax F=A & g Few o ufenifa Ra (dah=) fFrrmaed, 2002 & 9 3 &
wrer ufea fa<irr oReufcsl & wfonqfreor wd gfe ofik uftrifa fRa gac oififRr, 2002 (2002 &7 54) @1 &RT 13(2)
& qEd SR far S 21 A} rffem o gt 13(2) & e $9 A @ IgAR AN @) TSl 3R Ui @R,
Tal N @ wrer SenfeaRad MR BT AT THSMEH STHRIT BIRAH 1. B = F MY bl B &
YR SR BN 1. Saa T @ a7 13 9 SU-aRT (4) SR o AT wrauT & ded afta et ar
Tl SRR BT TR HNT | STueT A Y A AT T § 5 ORT 13 B IU-URT 4 B TR MY TERATSH! THRT
w9 foRad Feafy ure favg foem s Aifew o < fyaford Sod geamig aRwufed @ s, g a1 s faer
WS A TR T8I PN | Fobrar AR AT @t iR gana aRufaral 1 o feaq g
rae HufaT BT IR IR o7 faa=or

o R Fr3for wisde Tud fafies

r Toliggd rfer : SR . 14 /2074—7, PYE AT, T AN, RroaaqRe—695 034,

m“thoot HeMST - U65922K1.2010PLC025624

HOUSING FINANCE| P ®1ferd : 12/T o1, 1391 7, aRA fol, sefs ¥ ¥iiss gd W30, afar ol wirora—oft wife (qd), Yas—400051,
Y H: 02262728517, MG T e LS : authorised.officer@muthoot.com,

¥y 3g AR : MRS M qovm T — 9212443181

WA T — IR B TAr—qe—fama

e aReufkml @ aRegRieser v gl qor sfteft o wads s 2002 & sioefa eraer aReufemt @1 e

i oRafeaatl @& wforifoaor wd gafmior qor gfoetfa fed wad= siafem 2002 # waifaee wfdal & garTaa, gre sefiT Bt s fafics
(a5t S0 3OS SWIT “FUN B w4 A Aahfa) $ mfEd JRER 7 sreiafid wufsadl (@et s swe Swia “afna aREufa” @ wu § wdefid) @
siftrreT #R foran & ofik 3 foe aftfa et (wet s swe SWiA FwOEdiell” & wu # Wehf) BT wiea smaras o gwmsd & de § ufenfa
F T A A0 U G <@ forar ® SR o omt ¥w fofa ferm i @ 5 worwats @1 ok @ aifdew @1 oiftm gram ura B 9w e af &
SRR gRergd 0T A SR 1 AR W W B @A g @Ri B A H S § Aiewds Ffaard frta e g SRi € Sret 8, ol € o 8, et

Sl gw ol & Sl e e W/sﬁwuﬁvﬁwﬁﬂﬁzﬁrﬁzﬁamﬁmm\ ) )
®. FoIwHdl /3 & AW AT THR B TPRT I (%) SRfAT ERTST
b & TRe g fafr AR, A =S T
1. | TerUes . 10101091862 Wit sifrrge 3. 7,82,729.60 / — %, %
1. §P9 d] @I, 2. ST <d 10—H$—2023 22-ThRa—2024 & IR | 12,00,000/- | 1,20,000/~

. FolgR AR T T IRt 13(2) Afew

4. Cal i @I faxor T 3R

1. | smamE— M < Hia A, ufed wife 4. 163, i U, B | AT AT BT aNg:
T, 9,78, GUTT TTR—110059 TR, I<YUATE, -8 floel— 16.02.2024
We—-anqac— ANl g T, 110015 WX ®F fdol@ ¥. 4003 | 9. 86,59,579.30
REA 9/78, XA TTX=110059 AT 04.04.2018 & AT T | TS 3R o7 YR
VT GrdT |~ 310100010130 SRAT 6 | A

2. | wrrfis magH— ot Hola STER,

g FelgR  TRaT, AT | AT Afew B aka:
qar— (1) 2188 /1 AUB, IST UG AR IR,

AR, Hd TR, TR G, 09.02.2024
feeefi—110034 e e o
3 ) —110034 Rerd wife .| % 39,85,044.71
I Ge— (2) Wi AR TRa, AT 7AR, | : "
. 7-U, TERT . 281 BT AAK | <Ot 3R 39 g9RY
TR, TER T, faeei—110034 Rerd wife . 7—1, @wRT e ;
. 281 T T YA AR FH e, . wz—3035 LT HeFH el B

I YaIT— (8) ST TEIT B, 9,/6164, W—304, GERT (Xfeet, Wufedd . wz—3035, fH TR 50 7 7T W
e, 91y g el 4, i I, Reeel, Reell—110081 | ffif (et was wRar 736 @it Hex i 41.80
WE—3aH— A IO FAR IR, it Hex UAP) W §h o W 396 faifdd
W= (1) 2188/ AT, A S TR T, 01022022 & T ERT AR GerT |

freei—110034 —

I YeT— (2) Tifa FelHYR TRAT, ATORT AR, AT TR, ¥aR axi1, fAeeii—110034 Rerd wife . 7—g, @R
. 281 BT T e MR YUH T, . wz—3035

Y - (3) w—304, TIRT T, GR YR Mg, feeli—110034

SERE— # fRER $AR a1,

qar— vaA. di—46, TERT T, ], T7 [I8R, I TR, faeeti—110059

T Wl H.— 312300006118

|uftrge oRNuRa@) /orer Hulki@) @ QR : q@s 9 5 UG WURT & WEed 98 AN OU1 39 Wl WeRT SR 38,2,
IPAT 0.2156 B BRI W, T IAWrST, A AT — XA, TEdle — TEREE, Riem — PR, o — 305601 § Red @i
3G 14333 97 WS (1200 o Ge), S FrAgER oRAFT ¥ - qd- g d-e, uRTm- q@e H—4, STR— 25 HE s,
| aféror— 25 we s

| Frérerer forer Td EFY : 18—HT9—2024 TT 19—HTE—2024 BT 1000 A 0500 &9
e R : 04—adici—2024 B 10.00 | 03.00 T FAT S O A B AW R : 03—3de—2024
|fep &7 Wt : 19-10,/45, ST TR, A AT T, R, T RRAW B W, S, VORI — 302021

TS Q@ HR Afpargan Y @ v w ot @ rav-saees @) w0 £

e e @ Frem W 1) e, wRel sfifea 2002 @ siarfa farfad favga Renfdet & oger oof w7 & = S affa
Frpt vd wrdt @ gegd arcfiaranst gRT SE f6y Sarel wwa / ffder verm # wfaofa foet wd wat @ f e g 2) st @
fspa, Fom, afe o1 @, wka O § ot 2, ol § o &, ol ge W 9t @ e “SveR WA amre w B wmem | 8) A
& i <@ T TRl o e Swied fafifde Yy vd wwa w e SR it & frlerr sierar ffied s aRe @ Hdfa
et ot geare & fod I oifbd wre TRl W A vl ) fFged mitga el § awe @Y | gegd HanTo, RRd el &
10% BT ERTER R 51 (TN & foIT “goe BTSRRI Breie o fafics” & wer & /g § A arg fAts give & el qevas o
# QIR GHRT @ ol U XA WSl Wb € | 4) $9gE dIciarar B IR Yordl & W 3R AR T gR1 et 99 #1 aerr arefarar
& UEIH B HHOT AT AT @ T ORY RIS, AT SN FIE, 9 TS, SHfiT argd g @ ufy a1 ff da wear ey
5) foe +ff Refty & wwafty @1 vy sRfda qeu & &9 W 78 e s | 6) Nemh § SuRerd et o1 FuiRa swfdd qea &
AR T, 10000/ — @ TOTbT H ST YR I DI SIIANT UG DI ST | 7) A <IArell v @l S R P i, orgRerT /ey
Yoo, fastell vd ol & @R T WY SYCI, GSNRYT Yoobl, SROT Yobl T I GHRET A A fama g & dofiaRer @& dal §
T o =t v Yot Afed T o 9@ BT A e AIIaI /Sal BT € 98 BRAT BN | 8) Wl dIelar /@ B (qd
T 10 IR SRS FHRING FR @ a16) Sifew arelt R @ 25% 1, e & e # wiftied e gRT yR @ WPy A el
Prifeadl & iR A HIAT BN AT ERIER IR ST ST FR & SR | 9) R qew BT AV 75% T YA WG ifdrer g
qhA Bt B R @ gie B e Ry S @ 15 R & sfex srerar midrgd A @ veHra g wWeer w falkad # wgd W@
faeaRer orafer # fasar SmAT 1 10) WRGT fRER @ WesTde famr & qd we @ faswa @ fog frfa 5@ gEm @ el @ fom ol
et 1 uRafid d #1 AfeR BNl 11) Wied AfE @ o AT BIE SR gar B N /e el B AR B 31 SR
R | FAIfaa arefieTrell | a W aiferdl B A9 g SRR wie HR fafics @ fivg fuiRa R o st /e @ faen
S a9 der faAm S | 12) SuReEdt $1 e, gRe aRwEuld o Fore o) @ ol Suee wHa & uRved § wRwiel sfdfe @
GRT 13 B IU-GRT 8 B TG P 3R NG HAT ST 8| 13) IR BT AT SIRBA(RN) [/ derepepai(ei) 1 L w9 # gfer fovar
S § 6 afe et gwd Sudad oy e fRh ff FRon A S g @t wRoT e, v S @ gfeg e el 9@ @ aem
fawa & gt uferfer Ra wafdfa & wad 2

TAGERT SRS () / TREX(R) / deraddi(eh) o1 awwief sfdfam @ ufrfy Ra (ad=) Frammadh @ frm s(6) vd 9 @ siafa 30 Rawd
wifafs gaer & Ol ¥ | SuRear /o F ag o orgRie fear omr ¥ 5 9 30 Raw & ofey wufed W oo swriRa awgett @1 ger <
AT T S SRH T AT W AT & e faar S|

I : STer, e 02—ArE—2024 T /— WPpa SFReN, Fd PIE TORIT BrR-14 STl fafics

wHSfe g

3. | wrafie smaEdm— gt Rraift awwer, Ul . Rz-199—A, el . 15, | ANT Mfew & A
UAL— TAHA. 340, il |, 20, USIURT AIgedT, |91 41.80 av #ex i 50 12.02.2024
qIrerdraTe, faeeli—110044 i T, WRRT F. 522 H Q| O 1469,03054
3 UdT— H. RZ-199—A, TTell 7. 15, WRRT . 522 FIAPEE T, 78 Red— | A 3R 31 UWRY
# 9, e Tad, 78 fAeeli—110019 110019 TR &5 Rer . 930 afed
3 TAT— (3) STHR FAMNT P, 9/6164, W—304, ) .

SORT el b G Al e G Redd), fR7ifhe 20.02.2019 & THT GRT =ATIHIA G |

feeefi—110031

HE—aMaedH— 4 YER TWRBR, Wi— 7. RZ-199—A, Tl . 15, WERT 7. 522 H W, FIAGG
TN, 78 faeei—110019

SHTT— S 9 Ry, Tan— g 3/78, Fiie . 3, IRAT Higeen, JTAwER WA, Aeeii—110044
0T @Il ¥~ 312300004504

g e,

fai: 01.03.2024 M ¥ ool TSR ETHRIT B .

M UREURRET B gad I B AU Sude wH § AR 9 SU-aT 13 @ YT § BelaR 37 S AT
fépam ST 1

GROW YOUR BUSINESS
WITH BUSINESS STANDARD -
THE SMART CHOICE TO REACH
THOSE WHO MATTER!

Write to
sales@bsmail.in now,
for a customised
solution to your
business requirements

Business Standard
Insight Out

[IARIRYT BT gfod fear o © 5 e zr?rné—d fﬂﬂi %{\E BrgaT=a fo. (GSTIN 32AABCT0343B1Z7),
Tofilgad dRTaa: dd 2, e PIfea—682018, ARd,  CIN:
L65910KL1997PLC011300, GNHTY: +91 484- 2396478, 2394712, HERT: +91 484-2396506, mails@muthootgroup.com,
www.muthootfinance.com EUT F&T H IHel FOTAT & FRAY T A & Tl (30.09.2022 B AR T P
NPA &) @t FrafoRed fawelt & srgar fiamh ol | sege ot aafad T o e €1
et farft a1 fafer: 08.03.2024
fercofl-eTrei R 9T (0249): BLS-87, MUL-8111, 8261, 8304, 8372, SRS-46, 67, 249, 255, 268, 270, TMS-16, freei-Jifgul (0397):
MDL-2043, 2505, 2601, 2716, 2725, 2726, MUL-9187, 9240, 9527, 9615, 9634, 9642, 9804, 9858, 9892, MWS-4628, SRS-81, 161,
feeei-ifeolt § <t <iw (0559): MDL-1610, MEG-229, 231, MUL-6294, 6303, 6305, 6347, 6349, 6387, SRS-64, TMS-2,
fereen-diamgRT (0615): MDL-941, MEG-259, MHL-180, MUL-4119, 4264, SRS-22, fareei-Rifgoft Waex 11 (1100): MDL-2407,
2610, 2612, MUL-11604, 11642, 11773, 11826, 11963, 12051, SRS-49, 97, farcei-=IaT (1101): MAL-3941, MDD-60, MDL-1610,
1787, 3165, MEG-319, MOL-2359, MUL-11624, 12264, 12278, 12567, 12625, 12659, 12680, 12687, 12710, 12758, 12762, 12806,
12835, 12849, 13134, 13238, MWS-920, freeti-2mmeiieiR amT et sl (1125): MDL-1315, 1859, 1941, MUL-4595, 6272, 6344,
6397, 6419, 6422, 6431, 6510, 6532, SRS-17, 19, 120, 151, 161, fecei-BIele T=reid (1130): MDL-1161, 1163, MEG-183,
MUL-4848, 4858, 4859, 4860, 4869, 4875, SRS-60, 108, 110, 135, freeit-RfRvl Aaex 7 (1150): MDL-753, 754, 1069, 1161, 1290,
1321, MEG-255, 276, MUL-4673, 4674, 4799, SRS-60, 72, 159, fareeft-R1f2oft Fee= 16 (1152): MDL-3003, 3015, 3017, MEG-256,
388, 450, MUL-9979, 10052, 10480, 10518, 10524, 10558, 10570, 10597, 10606, 10611, 10647, 10740, SRS-87, 109, 128, 135, 210,
238, TMS-9, 16, faeelt-4 et (1311): MAL-3142, MDL-1854, 2129, 2179, 2207, 2404, MEG-15, MUL-8307, 8869, 8987,
9016, 9059, 9136, 9168, 9174, 9218, SRS-42, 44, 51, 67, 210, fewetl-g fAER (1387): MAL-5350, MDL-2476, 3533, 4427, 4871,
MEG-600, MUL-17920, 19657, 19882, 19920, 19946, 20024, 20067, 20102, 20120, 20142, 20307, 20372, 20428, 20511, 20588,
20629, 20630, 20706, 20707, 20782, 20850, 20989, 20997, 21032, 21115, SRS-75, 139, 199, 222, 224, TMS-1, farceft-Rifgoft wrg
9197 Y (1389): MEG-84, 178, 180, MUL-3462, 3468, 3586, 3589, SRS-50, 51, TMS-7, farcet-ITom drds (Tt &) (1431):
MDL-1995, 3370, 3371, MEG-210, 411, MUL-6505, 6545, 6743, 6768, 6856, 6930, 7096, 7383, MWS-6102, SRS-79, 103, 197, 211,
ferceht-reTiar freTR (1692): MUL-2710, 2714, 2724, SRS-46, TMS-3, feeit-gam=T (1718): MDL-2160, 2172, MEG-298, MUL-8498,
8580, 8595, RGL-1318, 1327, 1525, 1657, 1659, 1703, 1711, 1727, 1759, 1790, 1801, 1806, 1812, 1817, 1870, 1875, SRS-7, 12, 41,
156, 176, fereen-1fAON gex 3 (1719): MDL-2634, 3009, MEG-275, 282, 434, MUL-10849, 10921, 10934, 10959, 11115, 11419,
11447, 11500, 11518, 11611, 11632, 11677, 11728, 11732, 11762, 11763, 11849, SRS-3, 13, 105, 123, TMS-7, WBS-20,
feeei-fgolt e 15 (1938): MDL-1635, MEG-152, 280, MUL-5957, 6038, 6102, 6131, 6134, 6164, 6186, 6230, 6231,
fareoh-arefigR (2009): MDL-1051, 1058, 1059, MEG-206, MUL-3629, 5699, 5885, 5935, 5971, RGL-774, 959, 1174, 1355, SRS-35,
64, 68, 69, 77, 78, 96, facen-Af e =™ (2194): MDD-41, MEG-182, MHP-457, MUL-2713, 2913, MWS-1700, SRS-89, TMS-3,
feree-ifeoft didhe-3 WaeR-3 (2401): MDL-2100, 2242, MEG-257, MUL-6559, 6706, 6713, 6760, 6856, 6867, 6868, 6883, 6947,
6997, 7024, MWS-5703, SRS-7, 70, 111, feeit-aerelt (2410): MDL-529, 955, 1025, 1189, 1238, MEG-130, MUL-5514, 5832, 5948,
5971, 6125, 6166, feceil- AY-1 (2520): MAL-1426, MDL-1362, MUL-6586, 6769, 6787, SRS-17, 31, 43, 48, 49,
frech-qadeti (2521): MAL-4518, MDL-1856, 2467, 2617, 3143, 3283, MEG-560, 608, 661, MUL-17444, 17481, 17558, RGL-2104,
2553, 2685, 2922, 2980, 3213, 3227, 3234, 3309, 3360, 3442, 3479, SRS-8, 254, 303, feeit-2aTgaTe Sleragy (2701): MDL-1260,
1366, 1401, 1543, MUL-11767, 12261, 12594, 12616, 12894, SRS-4, 39, farceit-Rfgolt-Waex 5 (2745): MAL-3735, MDD-77,
MDL-1650, 3466, 3627, MEG-566, 584, MUL-11119, 11683, 12461, 12845, 13222, 13322, 13353, 13390, 13461, 13507, 13596,
13623, 13627, 13714, 13745, 13897, MWS-2834, SRS-14, 36, 56, 172, 173, fareot-Afevil-Aaex-24 (3696): MDD-48, MDL-3326,
MEG-371, 414, 653, 721, 736, MUL-14500, 14830, 15707, 15860, 15985, 15993, 16155, 16170, 16202, 16206, 16243, 16541,
SRS-52, 53, 55, 56, 61, 71, 122, 126, 272, TMS-7, 25, farceft-2<<qR (3850): MDL-1150, MOL-1228, 1342, MUL-7319, 7554, 8072,
8157, 8276, 8312, 8483, 8723, freeil-[aReYR TaT™ (4480): MAL-895, MDL-884, 1178, MEG-56, 57, 119, MUL-5922, 6105, 6140,
6209, 6253, 6428, SRS-30, “ReTl AT Rre-fecedt (4503): MDL-667, MUL-3269, 3285, 3299, RGL-421, 424, 480, 539, 586,
smoeqR  (Shger) (5053): MAL-251, MDL-207, MUL-1236, 1461, 1759, 1781, 1849, 1893, 1926, 1976, 2025, SRS-21,
fereeit-Rfgoft-Sgex-18 (5108): MDL-309, 370, MEG-107, MUL-802, 886, 894, 931, 975, 1002, 1006, 1017, 1028, 1077, 1246
TEO e @7 A 00.03.2024, Fremh i GeE BEA fafies, &g srifew faceh Sov ufem, ueelt
foTe, 354/4205, Wa TR b, WA 9T facen-110034
Hremh e ey ogaR 5/ AT g WS @7 KO @R 2 HAS: S wreret # Heferd @1 oot |
BT, HUAT I8 &9 @ ¥ af FuiRa fafdr (@) 3 Fremh awedrgde 78 & Sl @ Y Ao
T Narft o a8 31 e A T Aanh de F Ferfera 3 Sl /Sy S ST &R U
Rerfy # TI8f 59 99 & Frac[E BT TEAT B A AHAdgdd el 8 SRl QA e s ffdrt
#F 1 S I R IR | 59 ey § 3 sfaRed gEei T8 & S|

Pigell e Wl=ll, gedldbe, U 59Y, ggcll #iiyd, dreiud R-II, T3 faceli—110024
Ae: ATEd Arem @ FuiRa I § 75 59R Famge o gHrn AR HT IaE dRab T TeA1 o FRdr
g Wdhd 2| UTEd A AT recoverynorth@muthootgroup.com T 7834886464, 7994452461 TR BT IR
YD B FhA © |

q'stﬁc'_vﬁ' wHER, 2 A 2024 'I%l?lelﬂ @3@

W?ﬁwﬁaﬁsﬂ?ﬁﬁﬁawmm
M/DSL/IZN/TC/OT/80 @& aF=ird
ferforRaa ord & forg, Rivret Yave Rivewr
@ IR W Geil I-Mfar smaf=a 3
ST 8 == B T A : AN e 3ffth
08 odl de (16 Es) THSl Lot
ApAfes AT BH AR S,
SOOTTTR ¢ AT TS HAT ¢ AT 2T,
SOOITTIR S TS Lok i Gefaa i
BURTE g AT/ ST it arfor
3T s ZoR Ve Hel™ R g1 NiRTS oifth
< o | e Y g AT (o H):
8,86,320/— (¥ I WfRd), 3FRe 7Y/
s e (Fo ) : 17,700/, fAfdar
U3 HT Jod— HIA 0.00 (3R), BRI a1
arafd— 02 ad, ffagr 4 BF @1 fafy vd
T - T 05.04.2024 T FHI 15:00 1 |
o AfdareR $—Mfaar o1 famis 05.04.2024
P THY 15:00 IO TP SATSH STHT B
| | @ Yot fdeRvT va S—faeT 1 o
B B fog IRAT Yo B devIRe
WWWw.ireps.gov.in R <% |

IR Avsd fagga sifeR (@REme),

Fomfer / faga - 287 SRR
| il @1 well 9 aERE R B 7 A W]
E] ®oo sxim taies
“G' (Homde: L74899DL1992PL0051527) Ll
Wires g Lallles  oshea srafaa: S-go, stwrer steifis e, do-, 7§ Reeh-110020

$-d and<r: cs@kei-ind-com, dewTgT: www.kei-ind.com
BT +91—11-26818840, 26818642, H: +91—11—26811959, 26817225

W@mmwéﬁaﬁ%%ﬁzﬁ(@aﬁaﬁaaﬁ?mw‘)
fafererm, 2015 @ fafaw 42 @ fAfFR 47 & TTER SR FU A= 2013 @1 &RT 91,
(sraier oM ) @ 719, 2014 % 719 10 TF U I, 2013 F AT 3 TTaRITHT
@ | U, & AR, AHAR 11 e 2024 P € ATl 98 H (9@ A8 B AIAGT
@ AT U 7 AARA AT B YA B fory Repie ffdy amh #werar, 19 714 2024
RATaHN L.
IR 9IS GRT U SR I5F # IARA Arver T fvar Sirar B, a1 9 Hewa e
A YA B AWl B IR H AR 19 Hd 2024 & TG 99T WX fo@rg a2, 9
o 9 2023—24 & o HU & R s W S SfARH amiw, aft HIE &, wa
P B EHIR B |
e e STHaENT & forg Bt &) Jevrge (www.kei-ind.com) 3R fh Yoot
%) Jaxge (Www.bseindia.com 3k www.nseindia.com) TR i dad € |
fRee dsa & e A
3331 eIV fafies & fag
i/ —
(arforer ageam)
Jea—ag—yey e
SIATSTH: 00006422

X A8 feelt
femti®: 01.03.2024

(oA capiTaL m m m m

702, mﬁnﬁaﬁmm ATE H. 13-14, T hich,
JITTER TR, STEUY-302021, T

uRBre |V (2w Fraw 8(1) onyae) (s awfiadq)
wrafen, areeRaTECRat el Sfiee USde fifies & wiftrga sftrerdt Bt gu
T snficrat a1 wersforetor oe grte s wforfir fe st aifufram 2002
o wRrfey fear wardh Poram, 13 (12) @ foram (3) siffam 2002 T wufsa
Frreret & T & e wew sferral & STgoi # | ga 7% 18.07.2023
! rifere b forer wif e g el T1get fifeder O e waTe, TR Ui et fifee,
3t HAR O worie fiE & wifew % aftfa win 20,49,114/- (i 6w 3@m
TRA U6 Al e AUl A1) e g TR 1 3.07.2 0 2 3 b AT & QA I 38 Aeq
Hryfae e d 6 0 RS favgam & e wermran

Foli/slerhenat & 8 T e & et 8 T Fol/slerheal &t qem JrT=IsT &t
TG SR YT <Y S & o arefewnercarat < 3o stfafiras @t e 1 3 &t SyE
(4) e wufea wfrf feq wadw frm, 8 # omata vaw afermal & SrgwanT 7
aRA e i g s e 28 AR HTET T 2020 TEUT AT R |
Fofifaewoli/sumamal H fafireaa ofix gdaremer Bt G gag g
TR & WY AIER ol B B JATEA & I T S FEhd B @i Bg
N B 23,14,266/- (50 AT dleE eAR < 6 fivamas aud A ) e ¢
TR T ST BT AT TF F A B T i iy fhtar & fee urgde
ferfies & yu & orefw sty

Foll b AT e STl o T & ford Suies @ & wae o sifufrm &t e
1 3 BT (8) B IS 1 SR e R s |

3T Hufed & GHY AP of T Rerq wite Rer wete . Sfiow 21, Haw, &9
I, Wi . 18, GG . 116 5THATS BT H, Tﬁﬁwnﬁm@nﬁ
ESECESA ?aﬁww T O S i T e & et § 3 e
%migﬁ@ﬂ 17, afyem: fafeT. 19, S wie 7. siaw-1, o s

féTT : 28.02.2024 mied e
WA : MG, fteitan o firea urgde forfires

BIH T
|rdsifae =nyon
(F=HTeRN U Jpexfl 1S 3ifw SRar (drRuRe =afdaa & fag
fearferar dewea uftsar) Frasmach, 2016 & 9 6 & &)
oS ﬁ'f?\ fre forfin it s
TaoY WEae RIfS) @ orert & gaeef / sarred
LTS EHRIT Wolaew wEde fafics

(q@ad gexieAa ds Sdaw  gigde
ffacs)

1. | PRUNE TTER HT M

2. |PRIRE TTER & feme @1 [y

3. |sferever e dEd HRURE ITER
Ffira / aofiga &

4. |[PRIRET ITER B FRIRS TgaM HeEAT

28.07.2006

U70109DL2006PTC151365

5. |PRIRS TR & Tofigpd draIfed AR wo |Goiigd rafea: 6111, IR S 6, 786 i,
e (@ B &) @1 udr feeeii—110019, WRT

i

3Mu<hl a¥Fhl
bl THAR

SMS reachbs to 57575
or email order@bsmail.in

Business Standard
Insight Out

6. |PRIRET AR B SR Y6 & DI [Afr|20.02.2024
7. |gtede Hepen ufham i o srgA ffr |27.08.2024 (3T Yo BN @Y AR ¥ 180
)

8 [ofaR" Wahew uwITA B ®U H privd|sh W Maw

SATGRA TS BT AW SR TSl T (gl e IBBI/IPA-002/IP-N00138/2017-2018/10397
TUBY W AA2/10397/02/111024/202898,
R AR T&: 11 IaCaR, 2024
9. |1 # werueiga Wiped WHEME BT UaT R (YT 7. 110, HerT qt, SO URifhE wRRR,
EiG] Jaex 15, UIE I, [HUTH—122001, ERATOM, ¥R
et goelsanyam@gmail.com
10 | 3R Ahed BT W THER & fog TATT (e 7. 110, HoM Ta, SgAS! URifhe WRRR,
fbar S are wdr SR $—Fer e 15, U1 11, THATFH—122001, ERATOM, AR
$—3et: ild.cirp@gmail.com

1 |29 S SR @ sif fafr 14.03.2024

12 [gRT 21 & IU-4RT (6T) b @ (@) e |sh &

oFeRl & @ Ak BT E ofdRH Ao |gwitered s IR BIS, 2016 BRI 5(8)(TF) B
whee gRT iR T Bas AAfa amdfeed v Rae tee wiae @
e

13 v ot #F Aari & ol aRifRe & wul1. s T River
A o o B o i ForileT dBeTe |2, sh geher AR Rige
& T (G @ f @ forg o ) o A g @

14 | (Q) wefd yo @ik (@) a9 feiw: https://ibbi.gov.inhome/downloads
@) s SRR @ e @ 1. = T R

Rl - IBBI/IPA-001/IP-P01650/2019-2020/12520

AT 302, SR 5, Il Y TICT, I UETS,
waTErE s, [eifa—122003, gRamon
g7t naveen. smgal@yahoo co.in

zwg&ﬁaw
oo, .

IBBI/IPA 001/IP-P-01655/2019-2020/12536
T qRrHe W-10, @reTad TR,

% faeoli—110024, A8, T ITSTEq=i
& feeef—110024

$-7a: ip.sksinghal66@gmail.com

3, T g A

IBBI/IPA-002/IP-N00437/2017-2018/11191

TAn SUB—124 T 113 deS £ WX, 9% WIS,
afera grea, 78 e,

RIS & faeeii—110001

$-—¥aT: sunder_khatri@yahoo.com

TAGERT R far S ¥ 5 Isig sue Rl =riiesor ¥ 20.02.2024 B SRS FHRT HSaH
e fifits (gt sereme e STaTd wHde fIfRe) @1 eRuURe FRIeH Wahr ufhar g%
FA BT e a2

TS THRIT Aoiaew WEde fafies (@Eadt feviema dfs saauy TEde fafits) & oert @t
TAEERT SUYad HAIH 10 TR IfeeiRad Ud R SiaRH Hved Uhe-el & U 14.03.2024 TF [iaRH Heped
ThEe @ PRI W diee ] o <rd ymor wiRd S e @ forg wet Siar ¥

faciar SFER 7T <79 TAIVT & W1 el Sldgid AT W Ol B | 3 Tl oFGIR 379 QT JHIOT
AfRd @feaTd ©U # S1F &I AT Selagiie ARIH W SH BY Ghd § |

ufafte . 12 & fog vumgEdeE ve o @ Wdfta e aer, o Raa wee smafed @ sifdga
TR & w7 § I A @ fog ufafie 713 & fog yEag 9 Foree sheee § 9 o wie
B AT F gee H F)

STl & S AT UG TAICT SHI B TR GHAT ST | GG T
(FaRT Fee ThErd)
1:::0103.2024 3§:E§§3ﬁsia§:i s

TofiaRoT e IBBI/IPA-002/IP-N00138/2017-2018/10397
TUHEY ¥ AA2/10397/02/111024/202898,
R T8@ 9% 12.10.2023 I 11102024




